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Ho, 8% L1 (Fulo,197/47/91-1T.A.15)s In e
conferred by sub=glavse (v) of clause (23C) |
Income-tax Act, 1961 (43 of 1961), the Centg
notifies Malankara Syrian Knanaya Church,
purpose of the sald sub-clause for the asses
1832-93 subject to the follouing conditions,

GOVERNMENT OF INDIA.
MINISTRY OF FINANCE |
( DEPARTMNENT GF REVENUE }

YIETER

NEW DELHI1 THE 7 pefegent (2

Ezwcuma;rnx§f

lercise of the pousrs
of Spction 10 of the
1 Govarnment hereby
thingavanam®, for’ the

namelys:-

(i) the asssssas will apply ite incomel, or accumulate it
for application, Whblly and exclusively to the
pbjects for which it is Bstahliahg: o s

bosit its funds -

(4i) the assesses will not invest or del

. {other than woluntary contributionk received and
maintained in the form of jewellexy, furniture stc,)
fox any period during the previous{years relevant %o
tha assessment years mentioned aboie otheruise than. =
in any one or more of the Fqgms or{modes spacified ' in
sub~sgction (5) of sestion 11; g

(11i) this notification will not apply ih relation to any
- incoma being profits and gains of kusinesa. unless
% the business is incidental to the dhttainmant of the
objectives of the assassee and sepgrate books of
accounts are maintained in respectiof such business,

( SeK. |CHATTERIEE )
OFFICER dN SPECIAL DUTY
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Tha fManager,

Governmaent of India Prass,

Ring Road, Mayapuri Indystrial Area,
(Near Rajouri Garden), Mew Dslhi.
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Tha Malankaza Syrian Knanays Church, Mar Ephraim Seminary,
thingavanam P,0, ,«606531 (Kerala Stata).

The Commissioner of Incame=tax, Trivandrum with rof. to his
letter No, 303/ Tech/10/81«82 dated 2+5-1930,

Director General(I.T.Exemptions), 10, Middleton Row, Calcutta=71.

A11 Chief Commissionsr of Income-tax & Dicrectors Genarai-of
Incoma-tax, . T : _

All officers & Sections of t hs C.8.0.T., New Dsihi,

Comptroller & Auditor GCeneral of India, New Dslhi{20 gupias).
Bulletin Ssction of the Directorate of Inspection(RSPAPR), N.O Llhi.
Directar of Income-tex(RSP & PR), few Delhi. "

Oirector of Incoms~tax(0&MS), Oirector of Incoma=~tax{Audit),
"Oirector of IncumaﬂtaxilT}, Director of Income-tax{Systems),
Dirsctor af Income-tax{Vigilence),& Cirector of Incomeetax Recavery),

Divectgr General nf Training, Natiopal Academy of Diract Texes,
Nagnur(5 copi=a), - . v . . b8

Joint Secretary, Ministry of Lau & Justice(Deptt. af L o p
New Delhi, - Yo TRpasLTY | _ l? (Deptt, a egal'ﬂffa;

The Chief Controller of Accounts, Centra 1 Board of Direct T
i X
o&lﬂCk, Vikas Bhavan, New Del hi:’ ; at X33,

I.F.U.(Central Board of Direct Taxss).

i b
( Mrs.¥. RAMAKRISHNAK )
SECTION OFFICER,



